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SHKI S. M. BAmRJEE : Let the Health 
Minister make a statement. 

MR. SPEAKER: Papers laid on the Table. 

12.28 hrs. 

PAPERS LAID ON THE TABLE 

No fIFlCATIONS UNDER THE MINES ACT 

THE DEPUTY MIJIIISTER IJII THE MI-
JIIISTRY OF LABOUR, EMPLOYMENT AND 
REHABILITATION (SHRI S. C. JAMIR): 
I beg to lay on the Table a copy each oftbc 
following Notification. (Hindi and English ver-
sions) under sub-section (7) of section 59 of 

the Mines Act, 1952 :-

(I) The Coal Mines (Amendment) Regu-
lations, 1910, published in Notfi-
cation No. G. S. R. 526 in Gazette 
ofIndia dated the 4th April, 1970. 

(2) The Metalliferous Mines (Amend-
ment) Regulations, 1970, published 
in Notification No. G. S. R. 527 in 
Gazette of India dated the 4th April, 

1970. 

[Plat.d i. Library. s.. No. LT-3199/70] 

12.29hrs. 

BUSIJIIESS ADVISORY COMMITTEE 

FORTY-EIGHTH REpORT 

THE MIJIIISTER OF PARLIAMENTARY 
AFFAIRS' AND SHIPPIJIIG & TRANSPORT 
(SHRI RAGHU RAMAIAH). Sir, I beg to 

move: 

''That this House do agree with the 
Forty-eighth Report of the Business Advisory 
Committee presented to the House on 
the 14th April, 1910." 

MR. SPEAKER: The question is: " " .. 

SHRI S. M. BAmRJEE (Kanpur): While I 
agree with the Report of the Busin .... Advisory 
Committee, I wish to state that some days 
back I wrote to you a very humble letter re-
questing that it is a very important mader ... 

MR_ SPEAKER: We will have another 
meeting so far as these Demands are concerned. 
It is all right; we will have another meeting 
where we can decide. 

SHRI:S_ M. BAmRJEE: But, Sir, by that 
it will be too late. Lenin Centenary starts on 
the 22nd of this month. I requested you, Sir, 
that the House should adopt a unanimous 

Resolution" paying homage to V. I. Lenin who 
is looked upon throughout the world as a great 
leader of the toiling millions of the world. 
Therefore, Sir, I request you to call a meeting 

of all the ~ oo o  leaders-including the 
ruling parly-&> that a non<ontroversiai 
Resolution may be adopted by this House, 
just as we adopted a Resolution on Gandhiji 
on the occasion of the Gandhi Centenary 
Celebrations. Certainly, I hope, in aU fair-
nes·, this House should adopt such a Resolu-
tion on Lenin J Sir. 

MR. SPEAKER: I will consult the Mini't" 
of Parliamentary Affairs. 
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